147 Written Answers

staff at fault for railway  accidents,
various preventive measures have been
taken viz.,

(1) Intensification of field inspections
and surprise check: by supervisors and
officers to ensuce observance of rules
by train passing. runring siefi and to
prevent carriage of inflammable arti-
cles by passengers.

(2) Intensive counselling of staff by
experienced officials and supervisors.

(3) Ambush checks in Automatic sig-
nalling sections are comucted to ensure
that drivers follow rules rigidly.

(4) Fied check=¢ are conducted to
see that drivers de not exceed Der-
speed limits.
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[RATYA SABHA]

to Questions 148
Change in the master Plan of Delhi

620. SHRT KRISHNA KUMAR BIR-
LA: Will the Minister of URBAN
DEVELOPMENT bpe pleased to state:

(a) what is the number of times the
Master Plan of Deihi has been chan-
ged and what are the reasonsg neces-
sitaling the change therein and its
impact on the development program-
me; and

(b) what is the present position
with regard {o the NCR developmen-
tal programme and by when the Mas-
ter Plan of Delhi is likely to be
finalisad ang announced by Govern-
ment?

THE MINISTER OF URBAN DEVE.
LOPMENT (SHRI MURA3OLI MA-
RAN): (a) The Master Plan of Delhi
approved in 1962 has not beep chan-
ged. However Government had accor-
ded gpproval to minor meodifications
in the Master Plan of Delhi in 170
raseg till January, 1990. These involve
minor changeg in land use and amend-
ments of the regulations, to meet the
developmental requirementy  within
the gbjecliveg of the Master Plan.

(b)Y Regional Plan for the Natinoal
Capita; Region came intg force w.el.
23-1-89. Thig was formulateg and ap-
proved by the National Capita] re-
gion Planning Board, tfe membership
of which includes representatives of
all the constituent units. Comprehen-
sive modification of the Master Plan
of Delhi is presently under considera-
tion of the Government.
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